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through in-house R&D two new tan-
ning agents which enable substantial
reduction of chrome in waste strea-
ms. These are in commercial use in
many Indian tanneries.

Orders placed by Ramagundam
Super Thermal Power Plant with
BHEL

2384. SHRI V. GOPALSAMY:

SHRI S. VIDUTHAILI
VIRUMBI :

Will the Minister of INDUSTRY
be pleased to state:

(a) what are the details of orders
placed by Ramagundam Super Ther-
mal Power Plant authorities with
Bharat Heavy Electricals Limited
during the last five years;

(b) what ars the details of the
value of each ordsr and the dates
on which th33a ordsrs ware supplied;

(c) how many orders are at pre-
sent pending for execution; and .
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(d) whether the performance gen-
erator supplied by BHEL is working
satisfactorily ?

THE MINISTER OF INDUSTRY
(SHRIJ. VENGAL RAO): (a) to (c)
The details of orders placed by
NTPCon BHEL forthe Ramagundam
Super Thermal Power Station are
given in the enclosed statement, (See
below)

Supplies for the first Unit were
completed in 1988 and for the second
Unit in 1989 and the sets were com-,
missioned in May, 1988 and March
1989 respectively, Major supplies for
the third Unit have been completed.
The balance suppiies are planned to
bs completed by Septembsr, 1989
and the set is expected to be com-
missioned as per schedule in
January, 1990.

(d) Thefirst generator supplied by
BHEL has b>:n giving satisfactory
performance. The second generator
which has bz:n synchronised recen-
tly is under stabilisation.

Details of orders placed by NTPCon BHEL for the Ramagundam Super Thermal Power Statior

S.No. Name of Package Yalue in Rs. lakis Month/year of order
1. Turbo Generator . . . . . 14472 Oct. 83
2. Steam Generator l . 22473 Dec. *83
3. Electrostatic Precipitator. 3737 Sept. 84
4. Deaerator 99 Feb. ’83
5. Boiler Feed Puraps and Drives 1263 Moarch 85
6, Power Cycle Piping . . . 3010 April 85

Ashok Paper Mills, Jogighope
(Assam)
2385. SHRI AMRITLAL

BASUMATARY: Will th: Minister
of INDJSTRY bz pleassd to state:

(1) what is ths total invsstment
made by Governmsnt and other -
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agencizs in. Ashok Papsr Mill at
Jog!ghops in- Assam;

(b) sincz when it has besn lying
closed; and

(c) what steps have bzen taken
to reop:n it as par Assam Accord?

THE MINISTER OF STATE
IN THE DEPARTMENT OF
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INDUSTRIAL DEVELOPMENT
IN THE MINISTRY OF INDUS-
TRY (SHRI M. ARUNACHA-
LAM): (a) Ashok Paper Mills have
two units one at Jogighope in Assam
and other at Rameshwaranagar
in Bihar. The Paid wup Capital
of Ashok Paper Mills as on 31-12-86
is 503.61 lakhs (both Equity & Pre-
ferencz share capital). The share-
holding pattern is  broadly as
follows:

1. Gy rament of Assam 31 per cent

2. Giv:ranm:nt of Bihar 16 per cent

3. Public Financ’al Ins-48.5 per cant
titutions

4. Promot 'rs, AssoCiates 4,5 per cent
and Public.

(b) The Jogighope unit has
een lying closed since March, 1983.

(c) Central Government have
inform=d the Assam State Govern-
ment that it is the responsibility
of the State  Governmsnt to re-
open and revive the Ashok Paper
Mills. Th: Central Government
has offsred to provide necessary
assistance to the Government
of Assam forthe reopening of the
Ashok Papsr Mills, including the
technical and managerial expsrtise
of the Hindustan Papsr Corpora-
tion.

On a reference made by the
Company in June, 1987 the Board
for Industrial and Financial Re-
construction has declared Ashok
Paper Mills as a Sick Industrial
Company in terms of the Sick In-
dustrial Companies (Special Pro-
visions) Act, 1985 and has initiated
zecessary proceedings under the

ct.

‘No Industry Districts’ in Assam

2386. SHRI AMRITLAL BA-
SUMATARY: Will the Minister
of INDUSTRY be pleased to state:

(a) what are the names of the
districts in Assam which have been
declared as ‘No Industry Districts’
and when these were so declared;
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(b) whether any industry . has
been located in for these districts

~since such declaration; and

(c) what is the total investment
on these industries?

THE MINISTER OF STATE
IN THE DEPARTMENT OF
INDUSTRIAL DEVELOPMENT
IN THE MINISTRY OF IN-
DUSTRY (SHRI M. ARUNA-
CHALAM): (a) to (¢) The North
Cachar Hills and Lakhimpur in
Assam have been declared as ‘No
Industry Districts’ in 1981. Accor-
ding to the information available
with the Government, M/s. Hindus-
tan Fertiliser Corporation Limited
is located at Lakhimpur. = From
1983 to 1989 (upto June), 12 letters
of Intent and 1 Industrial' Licence
have been issued. 2 De-licensed
Industries Registration (DLR) in
1987 and 1 DLR in 1988 have also
been issued.

Investments antjcipated on the
basis of issue of the above LOIs/
IL since 1983 is as below:

LOIS
Year Rs. in——‘—
crores
1983 . . . 9
1984 . . . 13
1985 . . . 1
1986 . . . 87

1987 . .. . 40

Setting up of essentially needed
component  industries

2387. SHRI ARANGIL SREE-
DHARAN: Will the Minister of
INDUSTRY be pleased to state:

(a) whether there has been a
consistent demand for setting up
of essentially needed component

industries in the country;

(b) if so, what steps -Government
are taking to set up such industries



